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The following posting/transfer is hereby made in official exige < »\ ,%_/v1tl1 I ' .. '
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Sr. Name of the F “'=s_- - ' "
N0. official

. umar ourt of Sh. Ayush
harrna, Civil Judge,
ast District

ool, East District

2. s. Aradhana ersonal Assistant in
wivedi ffice Pooi, East District

ersonal Assistant in the
ourt of Sh. Ayush Shanna,
ivil Judge, Bast District

| "°“‘ T° ‘ ' -~ '"
1. Sh. Deepak *7 zersonal Assistantwin the ersonal Assistant in Office ‘"" '

Non-c'mp1iance of the above directions or immediately proceeding on leave
--shall e viewed seriously and the official is liable for suitable disciplinary

, action ' _
I

(ASHWANI ICUMAR SARPAL)
Principal District 8; Sessions Judge: East District

Karkardooma Courts, Delhi.

gg. %mn-@ast)M®meM _ ‘Dated:

1
gy fi rwarderL£or_1nEormat1on and necessary action to.

. The Principal District and Sessions Judge(HQ), Tis Hazari Courts, Delhi.
2. The Officers concerned, East District, Karkardooma Courts, Delhi.
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. P.SI-I-in undersigned.

. The Officials concerned.

. The DDO, East District, Karkardooma Courts, Delhi.
The Administrative Officer (Judl.)/Incharge, Admn. I, Tis I-lazari Courts,
De '

Th Dealing Assistant, Layers System, Tis I-Iazari Courts, Delhi.
The Dealing Assistant, CR, Admn.I, Tis Hazari Courts, Delhi.

9. The Dealing Assistant, Leave Section, Karkardooma Courts, Delhi.
“/10. Web-Site Committee, Karkardooma/Tis I-Iazari Courts, Delhi.
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